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CENTRAL ADMINISTRATIVE TRIBUNiSj LUCKNOW BENCH LUCKNOW 

ORIGINAL APPLICATION NO: 2 0 /2 0 0 4 .  

th is #  th e  30/iah'day o f  January# 2 0 0 4 .

HON'BLE SHRI S . P . ARYA MEMBER( A)

H a ri L a i/ aged  ab o u t 45  y e a r s ,  son  o f  L a te  Ram D h ari, vrorking  
a s  A s s i s t a n t  S t a t io n  M aster# Kanpur B r id g e  S ta t io n #  N orth ern  

R ailw ay# Kanpur# and r e s i d i n g  a t  Kanpur B r id g e  R ailw ay Avas# T
4 A# S h u k laganj#  Unnao.

.A p p l ic a n t .
BY A d vocate S h r i  R.K. Verma.

V ersu s

! •  U nion o f  I n d ia  th rou gh  G en era l Manager# N orth ern  R a ilw ay  

New D e lh i .
2 .  D iv i s io n a l  R ailw ay  M anager(P) N orth ern  R a ilw ay  H azratganj#  

Lucknow.
. . .R e s p o n d e n t s .

BY A dvocate S h r i N.K. A ga»w al.

BY SHRI S .P .  ARYA

The a p p l ic a n t  h as b een  t r a n s f e r r e d  from  Kanpur B r id g e  
S t a t io n  to  U ta r a th ia  S ta t io n #  Lucknox<f a lth o u g h , he w as p o s te d  

a t  Kanpur R a ilw a y  S t a t io n  on  h i s  own r e q u e s t .  I  f in d  i t  e x p e d ie n t  

i n  th e  i n t e r e s t  o f  j u s t i c e  to  d i r e c t  th e  r e s p o n d e n ts  No. 2 t o  
d e c id e  th e  r e p r e s e n t a t io n  o f  th e  a p p l ic a n t  d a te d  1 0 .1 .2 0 0 4  by  
a rea so n ed  and sp e a k in g  o rd e r  and a l s o  to  coiw nunicate th e  d e c i s io n  

on the r e p r e s e n t a t io n  to  th e  a p p l ic a n t .  The o r d e r  d a ted  
6 .1 .2 0 0 4  w ou ld  n o t  be im p lem en ted  t i l l  th e  d i s p o s a l  o f  th e  
r e p r e s e n t a t io n .  The p e t i t i o n e r  may approach  t h i s  forum  a g a in  

■ i f  h i s  g r ie v a n c e  s t i l l  p e r s i s t  a f t e r  d i s p o s a l  o f  th e  r e p r e s e n t a t io n ,

2 .  A c c o r d in g ly , th e  O .A. i s  d is p o s e d  o f .  No o r d e r  a s  to  c o s t s .

MEMBER(A)


